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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL

EASTERN ZONE BENCH, KOLKATA

oRrcrNAL APPLTCATTON NO. 1791 2024lEZ

RY +
In The Matter of:

Altaf Ansari

... Applicant
Versus

State of West Bengal & Ors.

Respondents

,t I\J

COUNTER
M/S AL KIA ENTERPRI

,ON BEHALF OF THE RESPONDENT NUMBER 12,
SE.

I, Sri Parvez Ali, S/o Sagir, aged about 3T years, by faith-lslam, by
occupation-business and presently residing at 3, Akhlur, Akhlor, p.o_

Rahana, District: Muzzafurnagar, uttar pradesh, pin: 25 1202, and having
office at village- chitadanga, p.S- Andui, Majhipara, p.o- Baktarnagar, pin:
713321, do hereby solemnly affirm and declare as follows:-

,1. That, I am one of the proprietor of M/s Al Kia Enterprise and I have
been duly authorised to sign and affirm this affidavit.

2' Thatl have been aware of the present proceedings from the inspection
carried out by the committee constituted by the Hon,ble Tribunal.

3. That vide Solemn order dated o4.r2.2o24 r have been impleade as
respondent number 06 in this instant original application and have
entered appearance through my learned advocate.

4. That on the last date. i.e on o4.r2.2o24 the Hon,ble Tribunar had' granted time to all the respondents for filing the counter affidavits.
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5. That in compliance to the Solemn Order this counter affidavit is being
, filed.

6. That as alleged in the letter petition there is no stone crusher plant

rather the units located in the area including that of the deponent are

recycling units which use wastage steel and iron slag and is not a
stone crushing unit as alleged.

7. That the unit of the deponent is mainly engaged in the recycling

process rather manufacturing.

8. That the unit possess the following documents for running its
activities:

n Y +
(i)

(ii)

(iiil

(iv)

(v)

Profe ssional Tax Registration

MSME Registration

Tradb License

GST Registration

NOC applied

t,.
(!d1

'Fs8ir

s

{i'r

Photocopies of all the documents as above referred to are collectively
annexed herewith and' marked with the letter ,R- 1,

9. That in the Joint Committee there are certain recommendations which
the units are required to comply and this deponent states that his
unit will comply with the same and already green belt has been.
completed'and with regard to the other recommendations the same
will also be complied and this deponent seeks some time to file the
same.

10. That this deponent has high regard to the order of this Hon,ble

, Tribunal and will comply with the same as is directed and it is
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respectfully prayed that Hon'ble Tribunal may pass such order/orders
as it deems fit and proper in the interest ofjustice.

Identified by me

0.,-

VERIFICATION

D t

t is verified. at Kolkata

bruary, 2025 and

1 is true to my

, are true to m5r

submission

l,-

0*4 A',^^
Deponent

S umitr * $ n iltt.c {e il?YY a
Notery,6ovt. of W. i'

Rrod. Ho. 065 sl?{i't?
CttiCivil CrwL Crhutt

Advocate

I, the deponent within named state

by,the deponent above named on

say that the contents of this affidavit
knowledge and those made in
information derived from records

before this Hon'ble Tribunal

Identified by me

Advocate
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The West Bengal State Tax on Professions, Trades, Callings and EmploymentS-Rules, 1.979.

Form llA

Gertifilcate of Enrolment ' ':',,',,

[See rule 4 i6A1

No. 1S2154985602 Date 1311212022

This is to certify that PARVEJ ALI eirgaged in the

profession/trade/cal I i ng known AL KIA ENTERPRISE

located at CH ITADANGA, N/AJH i PARA,BAKTARNAGAR,ANDAL,Tl 332i, P.S..ANDAL

has been enrolled under the West Bengal State Tax on Pi"ofessions, Trades, Callings and

Employments Act, 1979 (West Ben. Act Vl of 1979).

The holder of this certificate shall pay tax under Serial No. 3(b) of the Schedule to

the West Bengal State Tax on Professions, Trades, Callings and Ernplcymerits Act,1979 on

or !:efoi'e the 31st July of every year in the manner prescribed in rule 1 5 of t!'le West Bengal

State Tax on Professions, Trades,Callings and Employments Rules, 1979.

'tr

Payment of Profession Tax against this Enrollment No. has been

qt ?$l'! (year 2022-2023 t(r' tlir

1

The Profession Tax for the year

3'lst day of July, 2423

2023-2024 .ris payable
o

Name of the office:

Prescribed Authority

WB WESI UNIT-I, DURGAPUR

Disclaimer : As this computer generated document reflects such information as provided by the applicant, it may not be
accepted to be an evidence as proof of approval or document of like nature in any suit, prosecution or other legal

proceeding(s) in any court of law or before any authority.

1311212022 O2:24:28

is No isgeneratedcomputer signature required.
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Got,ernnient of indi:r

Forrn GST llEG-C6

[See Ruk IAQ)J

Registration Certificate

Registration Number : I9CKTPA l 236MlZ'f

This is a system generated digitally signed Registration Ccrti{icatc issucd hascd on the approval of application granted on 30112/202?. tty

the jurisdictional authorig'.

Legal Name PARVEJALI

2 Trade Name, if any AL KIA ENTb,RPRISE

J Additional trade names, if any

4. Constitution of Business

nnlI

Proprietorship

5 Address of Principal Place of
Business

6 Date of Liabilitv

N4ouza no-46. Dag no-759 760. Chitadanga. N'tajhi Para.
Baktarnagar. Andal, Paschim Bardhaman. Wcst Bcngal" 113321

1 30112t2022 f ict Applicablei'rcitl To

Regular

Period of Validify

Tlpe of Registration

9 Particulars of Approvin g Or,E,$ifr;::,
AND

Date:2022.1 :29 ISTSignaturc

+
'r$s\\ (' l*

&
Nanrc BII\4ALENDU ]\,IA H,,\NTI \r{ilr\S*t{'r:iIl4-7
Designation Dcpr-rty Cornr.nissioner

n,-.f'1.);,i$igJ/
Jurisdictional Office DURGAPORE

9. Date of issue of Certificate 301122022

Note: The regish'ation certificate is required to be prorrrinently displayed at all places of br-rsiness in the State.

I

8.

,{qN*oH*ffi#uabo.
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GSTIN

Legal Naile

Trade Name, if any

Additional trade names, if
ally

lgCKTPA 123 6]\T1ZT

PA1IVE.I ALI

AL KIA E,NTERPzuSE

nu11

Details of Additional Places of Business

Total Number of Adclitionel Places of BLrsiness in thc State 0
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6117 t23,4:2O Pl\,1 Print : Udyam Registration Certiflcate

UDVAM RE, GTST RAT'{ON CE.RT{FICAT'tr

UDYAN,I REGISTRATION NUMBER UDYAM-WB-B-4424448

NAN{E OF ENTERPRISE ALKIAENTERPRISE

TYPE OFENTERPRTSB

MAJORACTI\ITY

SOCIAL CATEGORY OF
ENTREPRENEUR

NAME OFUNTT(S)

firc6t2023

GENERAL

S.No. Name of Unit(s)

1 AL KLA. ENTER}RISE

OFFICALADDRESS OF ENTERPRISE

DATE OF INCORPORATION / ./
30n2t2022RECISTR{TION OF

DATE OF COMMENCEMENT
3{ln2t2{t22

PRODUCTION/BUSINESS

NATIONALINDUSTRY
CLASSIFICATION CODE(S)

DATE OF' UDYAh{ REGISTRATTON 17t06t2023

* 
Ir, .r.. of graduation (upn,ard/reverse) of status of an enterprise, the benefit of the Government Schemes will be availed as per

the provisions of Notification No. S.O.2119(E) dated 26.06.2020 issued by the l{/o I{SN,IE.

t710612023

1 2023-24 N{icro

Flat/Door/tslock
NIouza no-r16.

Narne of
Premiscs/
Brriltling

f ii;agclTorrn Baktar-nagar Block

Dag no-759 7s0

Road,/Street/Lane
Chitadanga,
NIajhi Para,

Cit;,' Andal

State
----

\\/EST
BENGAL

District
PASCHIN T ITAITD}I,\I\I,\N .

Pin 713321

s(.bE-I + 8954522281 Email: alkiaenterprises@gmail.com

SNE; :-Ntg?Di8ft;', NIC 4 Digit NIC 5 Digit ActivitS,'

1.. )a-''-- !-, . -- '

N{anufacture of
basic metals

2110 -
Nlanufacture of
basic iron and
steel

24109 -

Nlanulacture of
othcr basic iron
and stecl n.e.c

Manulacturing

2 2432 - Casting of
non-{'en'ous
nretals

24320 - Casting of
non-I'errnus
nretals

N{anufacturin g21 -
l\{anufacture of
basic rnetals

https://udyamregistration.gov.in/Udya m_User/Udyam_PrintApplication.aspx 112
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i amils,4i2oPtl Print : Udyam Registration Certificate

Abilor an)' assistance, you may contact:

1. DiStriCt InduStrieS Centre: Paschinr Bardhanran ( WEST BENGAL )

2. n{S},tE-Di'f): KOL}(A'IA(wESTRENGAL)

\f,igiq : \*{'#r'"jd..7?.vav/i*.A*'n "\ffi i 'e,fwvg"4r-;trz*y{ra.{*#"J.iTt ;

I

https://udyamregistration.gov. in/Udyam_User/Udyam_PrintApplication.aspx
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BEFORE THE HON'BLE NATIONAL

GREEN TRIBUNAL EASTERN ZONE

BENCH, KOLKATA

ORIGINAL

179 12024 IEZ

APPLICATION NO.

-st

In The Matter of:

Altaf Ansari

. Applicant

Versus

State of West Bengal & Ors.

Respondents

COUNTER AFFIDAVIT ON BEHALF OF
THE RESPONDENT NUMBER 12, M/S
AL KIA ENTERPRISE.

Filed by

KRISHNENDU BERA
Advocate

For Respondent Number 6
Email:

krishnenduberaST@gmail. com
(M): 980a 47o59s
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